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o In The Central Administrative Tribunal

Jaipur Bench, Jaipur
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Shri s.K.Jain, President, Z.ALT .Bar Association,
alongwith the other members : " has ment ioned
that due to =suden demise of Shri GI.C:. Singhvi,
administrat ive Memker of the Central Administrative

Tribunzl, the work of the Tribunal .éhotll-i be suspended

for today.
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Accord ingly, the wvork of the '%‘r.ib‘mal is
suspended for today and the O.A. may ke listed for
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